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~~ 7 T PLANNING COMMISSION
New Delhi, the 24th November 1951

No. PC(A)/154/50.—In continuation of the leave
ganctioned vide Planning Commission Noglﬂcation No.
P (A)/154/50, dated the 26th October 1951 Dr DV
Bal. Chief of Agriculture Division, Planning Commission
is granted extraordinary leave for fifty-two days with
effect from the 1st December 1951.

P. DAS, Under Secv.

MINISTRY OF LAW
New Delhi, the 24th November 1951

Ne. F.78/49-G.A.—Shri Shamdas K. Hiranandani,
temporary Deputy Draftsman to the Government of
Indin in the Ministry of Law, has becn appointed
substantively to the permanent post of Deputy Drafts-
man in ithat Ministry with eflect from 1ihe 21st
November 1951.

New Delhi, the 26th November 1951

No. F.54/V/51-G.A.—Shri P. N Krishnamani is
appointed to officiate as an Aussistant Secretary in the
Flection Commission. with effect from the forenoon of
the 10th November 1951 and until further orders.

K. V. K. SUNDARAM, Secy.

MINISTRY OF HOME AFFAIRS
New Delhi, the 215t November 1651

No. 20/3/61-AI8.—Shri Harjit Singh, I.P 5. was grant-
ed 9 days earncd leave from the 3rd May 1951 to tho
11th May 1951; and 8 days earned leave combined with
7 days leave not due on half average pay on Mediral
Certificate from the 16th May 1951 to the 30th May
1951.

K. N. SUBBANNA, Under Secy.

| so as to reach the Manager within ten days of the date of issue of

PART 1—Section 2

Promotions, Leave, etc., of Government Oficers issued
India (other than the Ministry of Defence) and by the
Sopreme Court

New Delhi, the 213t November 1951

No. 7/8/51-Ests.—In exercise of the powers conferred
by the proviso to article 309 of the Constitutiop, the
President hereby directs that the following further
amendment shall be made in the rules published with
the notification of the Government of India in the late
Home Department, No. F. 9/2/33-Establishments, dated
the 9th January, 1934, namely:—

In the Schedule annexed {io the sald rules. for the
heading “Indlan School of Mines” and the entries
thereunder, the following heading and entries shall be
substituted, namely:—

“Indian School of Minas and Applied Geology
All Class II posts Principal Principal AN,

C. B GULATI, Under Secy.

New Delhi, the 215t November 1931

No. 3/187/51-Admn.—Mr. S D Mirchandani, officlat-
ing Superinlendent, Ministry of Home Affairs, has been
granted earned leave for 111 days followed by leave
on half pay on private affairs for 9 days, with effect
from the 1st November 1951.

New Delhi, the 26th November 1951

No. 3/191/51-Admn,—Mr. M. C, T. Charl, a permanent
Supcrintendent in the Ministry of [Iome Affairs, has
been granted leave on average pay for lw> months
with effect from the 26th November 1951 with per-
misgion to preflx Sunday the 25th November 1951.

No. 1/73/51-Admn.—Mr. S. Rajaramn has been
appointed Private Secretary to ihe Hoa'ble Minister
for Home Affairs with eflect from the 7th November
1051 and until further orders.

KARAM CHAND, Under Sery.
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New Delhd, the 22nd November 1951

No. 13/15/51-AIS,—The President 1z pleased to
sanction theo establishment of an Indian Police Cadre
in Saurashtra, with elfcct from the 1st September 1951.
The strength of the Cadre and the number and
characler of the posts borne thereon shall be as

below:—
1. Senior Posts under the State Government ... 8§
Ingpector General of Pollce o1
P.A. to Inspector General of Police ... 1
Superintendents of Police ... .. B
Deputy Superintendent of Police
(C.I.D. and Rallway)
Prohibition Commissioner .. 1
9

2. Posts fo be fllled by fn'omotion of State
Police Service Officers @ 25% of 1 above ...

3. Posts to be filled by Direct Recrultment

4. Deputation Reserve @ 15% of item 3 above ...
5. Leave Regerve @ 11% of item 3 mbove

6. Junlor Posts @ 20.60% of ftem 3 above ...
7

8

Tl . ]

. Training Reserve @ 10.59% of item 3 above ...

. Total strength for Direct Recrultment
@ 157.19% of item 3 above Lo 11

9. Total Cadre Strength (items 2 and 8) .. 13

New Delhi, the 26th November 1951

No. 7/3/51-ALS.—Shri Shiva Swarup, a cendidate
successful at the Combined Competitive Fxamination
held in 1950, was appointed to the Indlan Pollee Service
on probation with effect from 1he 19th Jnly 1051. On

successful completlon of probation he will be posted to
Uttar Pradesh.

No. 13/15/51-ALS.—Corrigendum.—For the name
“R. J. Jhala” appcaring In the Ministry of Home Affalrs
Notificatlon No, 13/15/51-AIS, dated the 19th September
1951, read "B, J. Jhala”.

R. C. DUTT, Dy. Secy.

New Delhi, the 21st November 1951

No. 28/29/49-Police IL—Mr. R. R. Kinl, B.A.LL.B..
has been appointed asz Public Prosecutor in the
Bombay Branch of the Dclhi Special Police Establlsh-
ment, with oflect from the afternoon of the 10th
October, 1951.

New Delhi. the 23rd November 1951

No. F.28/46/51-P.TT.—Lt. Col. S. S. Pandit, has been
appointed as Asslstant Director in the Subsidiary
Tntelllgence Bureau, Shillong, with effect from the 27th
October 1951.

New Delhi, the 26th November 1951

No. F.28/58/51-P.11.—Shri Dhirendra Nath
Chekravarty (relired) has been re-zppointed as
Aggistant Dlirector in the Subsidiary Intelligence

{Sélz’rlgau, Calcutta, with effect from the 22nd October

C. P. 5 MENON, Under Secy.

-

MINISTRY OF EXTERNAL AFFAIRS
New Delhi, the 20th November 1951

No. 679-FSP/51.—Raja Rana Digvijal Chandra of
Jubbal, LF.5., Under Sccretary in  the Ministry of
External Affairs. was granted earned leave for 8 days
combined with extraordinary lcave (without pay) for
30 days, with effect from the 11th Oclober 1951, with
permisslon to affix to the leave the 8th, 9th and 10th
October 1951, the closed holidays and Sunday, the
18th November 1951.

2. On the expiry of the leave Raja Rana Digvijal
Chandra of Jubbal recsumed charge of the office of
Under Secretary in the Ministry of External Affairs,
with effect from the 19th November 1851.

New Delhi, the 22nd November 1951

No. 680-FSP.—Mr. B. Rajan. L.F.S., Second Secretary
in the Office of the India Delegation to the United
Nations, New York, has been appointed First Secretary
in that office with effect from the 27th September 1031,

No. 681-FSP,.—On return from leave Mr. M. A.
Vellodl, LF.S., Second Secretary (Commocrelal), Lega-
tion of India in Switzerland, Berne, has been appointer
as Attache in the Ministry of External Aflairs, with
effect from the 17th November 1951.

New Delhi, the 23rd November 1951

No, 682-FSP.—shri V. C. Vijayaraghavan, Seccond
Secretary  (Commercial), Embassy of India, Buenons
Alres, has been appointed as Charge d' Affaires ad

interim at the Embnssy with effect from the afternoon
of the 10lh June 1951.

M. K. NARAYANAN, Undcr Secy.

New Delhi, the 24th November 1951

No. 683-FSP.—The President is pleased 1o confer the
rank of Ambassador on:

(1) Mr. K. K. Cheltur, Head of the Indian Iiaiscn
Miesion, Tokyo, and

(1) Mr. M. J. Desal, 1.C.S.,, Envoy Extraordinary
and Minister Plenipotentlary of 1India in
Stockholm.

for so long as they hold their present appolntments.

B. F. H. B. TYABRJI, Jointl Secy.

New Delhi, the 26th November 1951

No. 684-PT.II/51.—With reference to the Notiflcation
No 347-Pt.II/61, dated the 6th Julv 1951, the FPresident
of India I3 pleased to confirm the provislonal recognition
of the appolntment of Mr. Abdul Muls as Consul for
the Republic of Indonesia at Calcutta.

No. 685-PT.II/51.—The President of India Is pleased
1o recognise the appointment of Mr R. (;. Thakur as
Honotary Consul for Monaco at Bombay.,

No. 686-PT.I1/51.—The Presldent of India is pleased
to recognlse provisionally the appointment of Mr.
Ibrahim Fadhli as Consul for Irag at Bombay.

No. 687-PT.XI/51.—WIith reference to the Nollficaticn
No. 462-PTII/51, dated the bth September 1951, the
Presldent of Indla is plemsed tc corfirm the provisional
recognition of the appointment of Miss Ruth Janc
Cain as Vice Consul for the Unlled States of America
at Madras.

No. 688-PT.II/51.—With reference to the Notlfication
Na, 250-PT.II/51, dated the 2°nd May 1951, the
Presldent of Indis is pleased to confirm the provisional
recognition of the appolntment of Mr. Herbert K.
Herthold ag Vice Consul for the United States of
America at Calcutta.

No. 689-PT.II/51.-——The President of India i= pleased
1o recognise provislonally the appeiniment of Mr Paul
C, Sherbert ag Consul for the Unitcd Stales of America
at Madras.

No. 690-PT.YI/51.—With reference to the Noliflcation
No 346-PT.II/51. dated the 6ih July 1951, the Fresident
of India 1s pleased to confirm the provisional recognition
of the appointment of Mr. Donnld TIloran as Vice
Consul for the United States of America at Madras.

No. 691-PT.11/51.—The President of Indin i3 pleased
+y recognise provisionally the appointment of Mr.
willlam Rutter as Vice Consul [or the United States of
Amcrica at Bombay.

K. G. MATHUR, Under Secy.

MINISTRY OF STATES
Neiv Delhi, the 28th November 1951

No. 263-H.—~—Shrl R. 8. Arunachalam, Treasury Officer.
Central Government Treasury at Hyderabad (Deccan),
on leave is granted extenslon of leave on average pay
for two manths, with effect from the 3rd November

1951,
8. NARAYANSWAMY, Dy. Secy.
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SUPREME COURT OF INDIA

New Delhi, the 24th November 1851

No. F.31/51-8CA—In continuation of the Supreme
Court Notifieation No. F.31/81-SCA, dated the 17th
Seplember, 1951, Mr. F. E. R. Wright, Secretary to the
Chief Justice of Indla, i85 granted an extenslon of leave
oul of India on half average pay for 10 months and 16
days with eflect from the 1st December 1951. Ile has
becn permitted to resign hig post in this office after the
expiry of the aforesald leave.

P. N. MURTY, Registrar.

MINISTRY OF FINANCE
New Delhi, the 23rd November 1951

,No, PFG-10-Est. I/51.—Shrl B. L. Batra, a permanent
officer of Grade I of the Central Secretariat Service
working as Deputy Secretary, Ministry of Finance has
been granted in terms of Fundamental Rule 88 leave on
average pay for four months combined with leave on
half avernge pay for two months with effect from the
16th September 10561,

Shri B. L. Batra, on leave preparatory to retirement,
has been re-employed as Deputy Secretary, Minlstry
of Financc from the 16tkr September 1951 to the 30th
November 1952,

New Delhi, the 26th November 1951

No. PFG-?13-EstX/bl.—Shri S. Sankaran, Deputy
Secrctary, Ministry of Finance, has been granted leave
on average pay for 29 days with effect from the 10th
November 1951, with permission to affix Sunday the
91h December 1951 to the leave.

S, K. MAJUMDAR, Dy. Secy.

(Deparitment of Feonomic Affairs)
New Delhi, the 26th November 1051

No. D.5660-F.JI/51.-—Shrl M. M. Mukerjee, Officer
on Speriul Duty in the Indla JGovernment Mint,
Calcuila, has been granted earned ieave for 60 days
from the 18th November 1951, t» the 17th January
1952, both days Inclusive, with permission to preflx
Sunday, the 18th November 1951 tc his leave.

New Delhi, the 27th November 1951

No. F.6(4V)-FII/51.—0On his return {from leave
er-Indla Major D. V. Deane, C.IE,, O.B.E, R.E. (Retd)),
resumed charge of his duties as Master, India Govern-
ment Mint, Bombay, with effect, from the 3rd Novem-
ber 19561 (Forenoon).

Major A. A. J. Gomez, Officiating Master, India
Government Mint, Bombay, reverted as Deputy Master,
India Government Mint, Calcutta and ex-officio Deputy
Officer-in-Charge, Construction, India Government Mint,
Alipore, with effect from the same date.

Mr. B. §. D. Aiyar, Officiating Deputy Master, India
Government  Mint, Calcutta and ex-officle  Deputy
Oflicer-in-Charge, Construction, India Government Mint,
Alipore, reverted as Assistant Master, India Government
Mint, Calcutta, with effect from the 14th November,
1951,

S. K. SEN, Dy. Secy.

MINISTRY OF FINANCE (DEFENCE)
New Delht, the 20th November 1951

No. 3/22/51-Estt—Shri K. A. Lakshminarayanan, an
Officer in Class II of the Indian Defence Accounts
Service, has been appointed Assistant Financial Ad-
viser, Minlstry of Finance (Defence), with effect from
8th November 1851 F.N., until further orders.

New Delhi, the 23rd November 1951

No. 5522-Acets.—Shri K. A Lakshminarayanan, &an
officer of the Indian Defence Accounts Service has heen
posted lo the office of the Controller General of Defence
Accounts, New Delhi with effect from the 25th October
1951 (forenoon) as an Attached Offlcer, until further
orders.

B. SINGH, Jt. Fincl. Advr.

MINISTRY OF FINANCE (REVENUE DIVISION)

HEADQUARTERS KESTABLISHMENTS
New Delhi, the 218t November 1951

No. 62.—On relinquishment of his appointment as
Member of the Sales Tax Tribunal with the Govern-
ment of West Bengal, Mr. V. D. Muzumdar has been
granted leave on average pay for four months com-
bined with leave on half average pay for two months,
with effect from the 19th Qctober 1851. He has also
been permitted to retite from Government gervice on
the expiry of the leave.

New Delhi, the 23rd November 1951

No. 63.—Mr. T. V. Ramakrishna, Income-tax Officer,
has been appoinied to officlate as Aulhorised Represen-
tative attached to the Madras Bench of the Income-tax
Appellate Tribunal, with eflect from 21st August 1851
(afternoon) until further ordera,

New Delhi, the 26th November 1851

No. 64—~On return from leave, Mr. K. B. Deb, a
permanent Ofcer of Grade I of the Central Secretariat
Service, resumed charge of the post of Under Secretary,
Central Board of Revenue and ex-oficio Under
Secretary, Ministry of Finance (Revenue Division)
with eflect from the 26th November 1951 (forenoon).

Mr. A, M. Ramachandran, officlaling Asgitsant
Secretary, Central Board of Revenue and ex-officio
Asgistant Secretary, Ministry of Finance (Revenue
Divigion) reverted to his subatantive pust of
Suprintendent, Central Board of Reveaus with eflect
from the 24th November 1951 (afternoon).

INcoME-TAX FESTABLISHMENTS
New Delhi, the 23rd November 1951

No. 79, —Mr. Motiram D. Advani, Appellate Agsistant
Commissioner of Income-tax, Nasilk Range. has been
granted leave on average pay for ane month and 15
days with effect from the 1st November 1951, with
permission to prefix 30th and 31lst October 1951, being
lfézﬁblhc holidays, and suffix Sundny, the 16ih Dccember

New Delhi, the 24th November 1951

No. 80,—In exercise of the powers conferred by sub-
sectlon (2) of section 5 of the Indian Income-tax Act,
1922 (XI of 1922), the Central Government has been
plensed to appoint Shri S. D. Nargolwalla as officlating
Commlssioner of Income-tax, West Bengal, with effect
from the 19th November 1951, vice Shrl A. C. Bose,
and until further orders.

No. 81.—In exercise of the powers conferred by
sub-section (2) of gection 5 of the Indian Income-tax
Act, 1922 (XI of 18922), the Ceniral Government has
been pleased to appoint Mr. Dalip Singh, Commis-
sioner of Income-tax, Utlar Pradesh and Vindhya
Pradesh, to hold additional charge of the post of
Commisgsioner of Income-tux, Madbya Pradesh and
Bhopal, with effect from the alternoon of the 1lth
November 1951 w»tce Shri D. N. Misra on leave, aud
until further orders.

No. 82.—8hrl A, K. Saran, Appellate Assistant Com-
missioner of Income-tax, Jabalpur, has bheen granted
leave on average pay for four months with effect from
the afternoon of the bth October 1851,

New Delhi, the 26th November 1951

No. 83.—Shri V. N. Hoon, Apyellate Assistant Com-'
missioner of Income-tax, “B" Range, Bombay, was
granted leave on average pay for 1) days from the 15th
QOctober 1951 to the 24th October 1951.

A, V. VENKATESWARAN, Dy. Secy.

CENTRAL BOARD OF REVENUE

CENTRAL Excise ESTABLISHMENT
New Delhi, the 22nd November 1951

No. 95—8hrl 8. C. Neogi, an officiating Superintens,
dent of Central Exclse In the Cesiral Excise Collec-
torate, Calcutta, has been tiransferred to the Central
Excise Collectorate, Shillong, in the same capacity with
effect from the 26th October 1951.
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No. 96.—The undermentiioned temporary Deputy
Superintendents of Central Excise in the Central Excise
Collectorate, Calcuita, have bcen appointed to officiate
a8 Superintendents of Central Excise in that Collector-
ate with effect from lhe dates shown against them and
untll further orders:— -

Shri R. N, Banerjee—22nd October 1951,
Shri B. K. Ghosh—19th October 1951.

T. 8. RAMASWAMI, Under Secy.

New Delhi, the 2ird Wovember 1951

No. 97.—5hrl K. K. Tampy, an Assistant Collector of
Central Excise in the Central Excise Collectorate,
Madras, was granted leave on average pay for ten
days from 18thh September 1951,

B. N. SAROBAR, Under Secy.

MINISTRY OF REHABILITATION
New Delht, the 24th November 1951

No. 2-Admn.(A)/47/48.—5Shri D. R. Kohll, 1.CS5,
Ofiicer on Specilal Duty in the Ninistry ol Rehabilta-
tion, has been appointcd as a Deputy secietacy in that
Minstry with eunect ifrom ithe  forenoon of the 1st
November 18951, and until turther orders.

5. PRASADA, Dy. Secy.

MINISTRY OF COMMERCE AND INDUSTRY
New Delhy, the 22nd November 1951

No, 118.—Mr. Jang Bir Singh, Industrial
Adviser (bunglneering) in the vevelopment Wing of the
Muusry or comnmesce and lndustiy, Ivew Deill, lus
peen pranted earned leave ror 30 days, wilh edect fron
the lsu Novernper (91,

SHIV DEV SINGH, Under Secy.

New Delhi, the <érd iYovember 1951

No. 3.T.C.B.(31)49-Estt. (B) —Mr. A. R. Sinha, Deputy
Director-General of Commercial Intelligence and
statisties, Calcutta has peen granled leave on average
pay tor rour months followed py leave on hall average
pay Lor iwo montns preparalory 1o relorement, wih
ciiact Irom ihe atleraoon ol the gth Novemper 1951,

C. R. B. MENON, Dy. Secy.
TRADE iubiALISHMENTS

New Delhi, the 23rd November 1951

No. 7-TCB(4)/50.—Mr. D. M. Sapra, Commercial
Secretary to the kmbassy of India in arghanistan,
nabul, was granted eained leave Ior 80 days tolowed
py leave on nalt pay tor 40 days with elicct {rom the
sud Novemper, 1H,U, ‘Laereadlier ne wus pranted eLtre-
ordiwnary leave uptu the 1Yth June £J451.

The Government of Indla, late Minlstry of Com-
merce, Notiicalion No. 7-rCB(4),/00, daled the
20tn January, 1¥b1 and Mimsuy ol Comunerce anda
mndustry, Notificatlons Nos. (-1 CB(4)/50, aated the
Utk keobruary and the l8th Apruy, 1801 snowd be
treated as canccled.

M. R. AL BAIG, Dy. Secy.

MINISTRY OF FOOD AND AGRICULTURE
New Delhi, the 24th November 1951

No. SV-119(6) /49-I.—Shri 1. P. Mathur, Depuly
Director (Sugar & Vanaspati) in the oliwe of the vege-
table Qil Producils Controller tor India was granted
earned leave lor twenuy days from the 1llth June to
d0th June 1951 with permussion to sullix Sunday the
15t July 1951.

He resumcd charge of his duties on the forenoon of
2nd July 1951, on the expiry ol his leave.

P. A, GOPALAKRISHNAN, Joint Secy.

Foop
New Delhi, the 23rd November 1951

No. 452.—The services of Mr. N. K. Bhojwani,
B Sc. (Hons), an olficer of Grade T of the Cenural
secrelariat Service and Depuly Secrcliny 1o the
Government of India, Minlstry ot Food and Agriculture
(Food) have been plZced at the dispesal of ihe Agri~
culture Division of that Ministry with ellect trom .he
forenoon of 16th November 1951.

N. C. MUKERJI, Under Secy.

AGRICULTURE
New Delhi, the 20th November 1951

No, F.14-154/51.L.—Shri Y. C. Gupta is conflrmed in
the post of Agricultural Officer at the Cattle-cum-Dairy
Farm, Karnal with effect from tke 13th May 1951.

5. K. MIRCHANDANTI, Under Secy.

New Delhi, the 24th November 1951

No. F.1-34/51-Dte I(M) —Shri H, 8. Bawa, Senlor
Marketing Officer In the Directorate of Marketing is
placed on deputation ex-India for advanced tralning in
the United States of America under Polnt Four Pro-
gramme with effect from the 6th November 1931.

Shri K. P. Jaln, officlating Marketing Officer, in the
Directorate of Marketing is placed on deputation ex-
India for advanced training in the TUnited States of
America under Point Four Programme with effect from
{he 23rd October 1851.

New Delhi, the 27th November 1951

No. F.16/49/51-8.—~Shri K. L Dhawan, Deputy
Director, Map Publications, Survey of India has been
appointed to officiate as Director (Deputy Surveyor
General) with effect from the 1st October, 1951, until
iurther orders.

Shri P. A. Thomas, Deputy Dliractor, Geodetic and
Training Circle has been appointed to officiate as
Director, with effect from the 15th Oectober 1951, until
luriher orders.

A. G. MENON, Dy. Secy.

New Delhi, the 22nd November 1951

No. F.1-54/51-Com.(I).—Shri N. K. Birojwani, Deputy
Sccretary to the Government of India, Ministry of
Food and Agriculture (Food), has heen appointed to
act as Secrelary, Indian Council of Agricultural Re-
acarch wilh ellect from the I16th November, 1851 wvice
Shri J. V. A. Nchemiah who has proceeded on deputa-
tion to the F.A.O. meeling at Rome.

8. K. GHOSFE, Under Secy.

New Delhi, the 23rd November 1951

No. F.2-85/51-Dte.I.—In continuation of the Ministry
of Wood and Agriculture (Agriculture) notification No.
F.2-55/51-Dte.l, dated the bth November 1951, Dr, H, S.
Pruthi, on return from deputation ex-India, resumed
charge of his duties as Plant Protectlon Adviser to the
Government of Indla and ex-officio Director, Plant
Protection Quarantine and Storage Directorate, and
Diroctor, Locust Control, India on the afternoon of the
Hth Novembor 1951,

New Delhi, the 24th November 1951

No, F.2-60/51-Dte.L.—Sardar Mohan Singh, officlating
Assistant Director, Locust Control, and Storage Entomo-
logist, Directorate of Plant Protection, Quarantine and
Storage, is deputed to the United States of America
for advanced studies under the Point Four Programme
with effect from 1ihe afternocon of the 5th November
1951.

8. R. MAINI, Dy. Secy.

New Delhi, the 21st November 1951

No. F. 27-101/51-Estt. 1.—Shri S. V. Kamat, Honorary
Deputy Palm Gur Adviser, Ministry of Food and Agri-
culture (Agriculture) has been granted 25 days earned
leave combined with 7 days leave on private affairs,
with effeci from 28th October 1951 (F.N.).

New Delhi, the 26th November 1951

Neo. F.32-1/50-Esti.I.—Shri S. V. Ramamurty, 1.C.8.
(Retd.), was permitted to resign his honorary appoint-
mer;l of Regional Agricultural Producticn Comes
missioner, Madras, with ellect from {he forenoon of the
15th Novewmber 1851,

I. J. MALHAN, Under Secy.
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MINISTRY OF EDUCATION

New Delhi, the 17th November 1051

No. F.50-13/51-A.2.—In continuation of the Ministry
of Education Notification No. F.50-13/51-A.2, dated the
1st October, 1951, the term of re-employment of
8hri Ram Lal as temporary Assistant Director of
Archives in the National Archives of India has been
further extended for a period of three months with
effect from the 7th November 1951,

ARCHEOLOGY
New Delht, the 218t November 1951

No, F.2-5/51-A.2.—In supersession of the Government
of India Ministry of Education Notification No, F.2-5/
51-A.2., dated the 21st July 1061 Mr. J. C. Nagpall,
Chemical Assistant, Central Aslan Antiquities Museum,
New Delhi, is appointed to officlate as Assistant
Archaeologiéal Chemist in the Department of Archaeo-
logy vice Dr. S. Paramasivan appointed to officiate as
Archgeologieal Chemlst, with effect from the forenocon
of the 20th June 1951,

New Delhi, the 23rd November 1951

No. F.1-58/48-A2.—Mr. Ashrat Husain, an officlating
Asglstant Superintendent for Epigraphy Central

rvice Class I, in the Department of Archaeology is
congrmed in his post with effect from the 18th May
1048,

No. F.1-58/48-A.2.—In supersgession of the Ministry of
Education Notification No. F.1-58/48-A.’, dated the
218t Septernber 1951, Mr. Ashraf Husaln is appointed
to officlate as Assistani Superintendent tor Epigraphy,
Central Service Class I In the Department of
Archaeology with effect from forenoon ot the 19ih May
1948, until further orders,

P. N. KIRPAL, Dy. Secy.

New Delhi, the 26th November 1951

Neo. D.6025/61-G.I.—Dr. A. N. Banerjee, Director ot
Fducation, Ajmer, is appointed to nold charge of the
duties of the post of Director of Education, Delhi Stalo,
in addition to his own dutles, with effect from the Lst
November 1851 (Forenoon),

ASHFAQUE HUSAIN, Dy. Secy.

New Delhd, the 26th November 1951

No. F.16-115/51-G.3.—Mr. K. 1. Thomas, 18 confirmed
in his appointment as Principal of the Lawrence
School, Lovedale (Nilgirls) in Central Service Class I
m contract for a period of flve years with eilect from
the afternoon of 15th November 1950,

P. GANGULEE, Under Secy.

MINISTRY OF HEALTH

New Delhi, the 24th November 1951

No. F.10-77/51-Admn(E).—Shri S. Devanath a perma-
nent Officer of Grade II and on probation in
Grade I of the Central Secretarlat Service, was grant-
ed extension of earned leave for 27 dAays up to the
17th November, 1951, with permission to aMix Sunday,
the 18th November 1951, In contlnuation of the leave
granted to him in this Ministry’s notliicatlon No.
F.10-77/51-Admn(EF), dated the 24th July 1951 On the
expiry of this leave, he resumed charge of his duties
a8 Under Secretary in this Ministry on the 18th
November 1951.

2. Shrl Krishna Bihari, a substantive temporary
Superintendent, contlnued to officlate as  Assistant
Secretary -up to the 17 November 1851, vice Shri S.
Devanath granted extension of leave. On reversion from
the post of Assistant Secretary, he resurued charge of
his dutles as a substantive temporary Superintendent

ill'[\‘ B*{ﬂs Ministry on the afternoon of the 17th Nuvember

3. Shrl T. V. Anantanarayanan continued to officiate
as Superintendent up to the 17th November 1931.

M. R. KOTHANDARAMAN, Dy. Secy.

New Delhi, the 26th November 1951

No. F.2-T1/51-PHIL—It. Col. C. K  [Lukshmanan.
LM.8. (Mad.), MR.C.S.,, D.T.M.&H. (London), D.P H.
{Fngland), Director All-India Institute of Hygiene and

ublic Health, Calcutta, was placed on deputation
gbroad from the 18th to the 26th Septeniber 1951,

P. 8. DORASWAMI, Undar Sacy.

MINISTRY OF RAILWAYS
(Rallway Board)

New Delhi, the 23rd November 1951

No. EIV-2281-CP.—Mr. V. R. Ganeshan, officlating
Assigtant Director, Finance (General), Railway Board,
was granted leave on average pay for D days from
gth November 1851 to 17th November 1851, with per-
mission to afix Sunday the 18th November, 1851. On
the expiry of this leave Mr. Ganeshan resumed charge
of his duties on the forenoon of 19tlr November 1951.

New Delhi, the 26th November 1951

No. E50RC18-7.—The following have been appoinied
as probationers In the Indian Rallway Accounts
Service of the Superior Rallway Revenue Establish-
meni of the Indian Railways with effect from the daics
noted against each:—

. Mr. Raj Kumar S8hostrl
Mr. M. Rumji .

3. Mr. 8om Nuth Bhatt 4-8-51.

4. Mr. K. B. Gupta . . 21-8-Bl.

5. Mr. K. C. Bose . . . . 14-8-51. A N,
(1}

7

7-8-61,
8-8-51. A. N.

Mr. B. Mudnavan 17-8-81.

Mr. K. Barsngersjan §-8-61. A. N.

V. T. NARAYANAN,
Joint Dlrector, Establishment, Railway Board.

New Delhi, the 22nd November 1951

No. E51CN1/2/4—Mr. Ram Singh, officlating Assist-
ant Director, Finance (Expenditure), Rallway Board’s
Oflice, is appointed to a temporary post of Superinten-
dent in that office In a substantive capacity with effect
from 1st April 1951.

HAVELI RAM, Secy.

New Delhi, the 26th November 1951

No, E51PMG/10%7/2—0On return from leave, Mr.
Karnail Singh, lately officiating  Enginear-in-Chiet
Aseam Raill Link Project, is appointed to officiate a3
pepuly General Manager (benior  Adminisiratlve
Grade), Central Railway with effect from 1st Novemn-
ve: 1951, ‘Lné unexpned portlon ot his leave 1»
cancelled,

New Delhti, the 27th November 1951

No, ES1P08/1/4 —With reference to Railway Board’s
Notucation No. k(1V)-1626, dated 7ih September, 14901,
Mr. A. A. Brown, on recall from leave preparatory to
retirement ex-India, is appointed as Othcer on Special
Duty (Commercial), Railway Board, with effect from
22nd Novernber 1951,

No. ESIRB3/71/2—Mr. M. 8. Murtl, officiating
Oscillograph Car Officer, Central Standards Office, is
appowted to officiate as Research Officer (Mechanicsl)
i that oifice with ellect from the 1st November 1951,

New Delhi, the 28th November 1951

No. ES5INO1/Bks.—Mr. N. 1. Gza, Accounts Officer,
Bikaner State Rallway, is appointed to offlciate as Chiet
Accounts Officer of that rallway, with effect from 6th
September 1951.

No. E51FOQ2/22/2—The services of Mr. T. M.
Jagtiani, Deputy General Manager, Western Railway,
and lately officiating General Mapager, Nizam’s State
Railway, have been placed at the disposal of the Gov-
ernment of Hydcrabad, with effect from the afternoon
of the 31st October 1951.

P. N. SAXENA,
Director, Establishment, Railwaw Boad.

MINISTRY OF NATURAL RESOURCES AND
SCIENTIF1IC RESEARCH

New Delhi, the 22nd November 1951

No. EL.1-402(118).—Mr. J. C. Chakravorty a tem-
porary Junior Project Officer in the Central Water and
Power Commisslon (Power Wing), was permitted 1o
resign his post with effect from the afternoon of the
14th November 18351.

BALWANT SINGH NAG, Dy. Secy.

New Delhi, the 24th November 1951
No. M2(11)—Mr. P. C. Roy, Assistant Chemlst in
the Geological Survey of Indla, was appolnted to
ofliclate as Chemist with effect from the 25th August
1951, untll further orders, vice Dr. R. K. Dutta Roy,
sranted leave.

T. GONBALVES, Dy. Secy.
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New Delhi, the 24th November 1851

No. D.¢318-DW.I1/51.—Shri C. R. Chopra, Assistant
Engineer in the Central Water and Power Commission
(Water Wing! assumed charge of the Office of Assistant
Executive Engineer (Mechanical) in that Commisgsion.
with effect from the forenoon of the 21st September
1951,

A. R. KHANNA, Dy. Secy.

MINISTRY OF TRANSPORT
New Delhi, the 22nd November 1951

No. A-1(26)/51~—Shri H. P. Sioha, IS.E, Deputy
Consulting Engineer (Roads), Ministry of Transport
(Roads Organigation), has been promoted to officiate
as Additional Consulting Engineer (Roads) with effect
from the 4th October 1951.

B. V. RADHAKRISHNAN, Under Secy.

New Delhi, the 23rd November 1851

No. 12-M.T.(12)/51.—On relief, Mr. K. R, Bose,
officiating  Engineer, T.dghthouse ' Department and
Inspector of Lighthouses Iin India, resumed charge as
temporary Assistant Engineer, Lighthouse Department
in the Dlrectorate General of Shipping, B~mbay, with
eilect from the bth November 1951,

H. C. SARIN, Dy. Secy.

New Delhi, the 24th November 1951

No. E-1(37)/51—Shri Y. N. Sukthankar, I.CS3,
Secretary to the Government of India. Ministry of
Transport, has been granted an extension of leave nn
average pay up to the 2nd December 1851, in cqutlnug—
tlon of the leave granted to him in this Ministry's
Notification No, E.1(37)/61, dated the 17th Septemter
19561,

2. Shri S, Chakravartl, 1.C.S., Joint Secrezary fto
the Government of India, Ministry of Transport, will
continue (1) to officiate as Joint Secretary in the
Ministry ol Transport up to the 2nd December 1951,
and (l1) to be in charge of the Ministry vice Shri Y. N,
Sukthankar, I.C.S. granted extension of leave. He
will also continue to be Secretary, Centranl Board of
Transport.

T. 8. PARASURAMAN, Dy. Secy.

MINISTRY OF COMMUNICATIONS
New Delhi, the 215t November 1951

No. 1-V(32)/51.—Shrl P. N: Kapur, Assistant Director
of Administration in the Civil Aviation Department,
has been granted leave on average pay for four months
with effect from the 5th November 1951, He has also
been permitted to prefilx Sunday the 4th November
1961 to his leave.

No, 5-V(7)/81.—Mr. M. N. Sitaram, Senlor Adreraft
Inspector in the Aeronautical Inspection Organisation
of the Civil Aviation Department has been appointed to
officiate, untll further orders as Controller of Aero-
nautical Inspection in that Department with effect
from the 23rd October 1851,

New Delhi, the 22nd November 1951

No. 7-A/8-561~—S8hri 8. C. Bose, Controller of Cormn-
munication was placed on deputation ex-India from the
28th April to the 4th June, 1951.

Shri 8. C. Bose was granted earned leave for 14 days
ex-India from the 5th June, 1651,

On return from leave Shril 8. C. Bose resumed charge
of the office of the Controller of Communication on the
forenoon of the 19th June, 1951.

P. K. ROY, Dy. Secy.

Posts aAND TELEGRAPHS
New Delhi, the 23rd November 1051

No. STA.158-5/51.—Shrl J. J. D’Souza, Deputy
Director, Telegraph Traffic, Madras, is transferred to
gest Bengal Circle and appointed to officiate as Deputy

frector, Telegraph Traffle, Calcutta, with effect from
1st November 1951.

Shri L. G. De Mendonca, Assistant Superintendent,
Bombay Central Telegraph Office, 1is transfcrred to
Madras Circle and appointed to officlate as Chief
Superintendent, Madras Central Telegraph Office, with
effect from 1st November 1651,

K, V. VENKATACHALAM, Dy. Secy.

MINISTRY OF INFORMATION & BROADCASTING
New Delhi, the 20th November 1951

No, 17(22)/51-BI.—Messrs. G. T. Sastrl and B. P.
Bhatt, Station Directors, All India Radio, Madras and
Delhl respectively have been promoted to the Selection
Grade of Station Directors, with effect from the 2nd
November 1951.

A. N. BERY, Under Secy.

New Delhi, the 20th November 19571

No, 25/66/48-F.—Shrl Jagat Murarl, an officiating
Deputy Director in the Fllms Division has been granfed
earned leave for 41 days, with effect from 1st October
ll)951 with permisslon to preflx Sunday the 30lh Scptem-

er 1951.

New Delhi, the 21at November 1951

No. 25/65/48-F.—In continuation of this Ministry’s
Notification of even number, dated the 3rd November
1951, Shri Ravi Prakash, an officiating Deputy Director
in the Films Division has been grunted extension of
earned leave for a period of len days with etlect from
4th October 1951, with permisslon to sufflx Sunday, the
14th October 1951.

New Delhi, the 24th November 1951

No, 1/32/51-A&G.—On return trom leave Shri V. .
Pandit, has been re-appointed to officiate as
Superintendent in the Ministry of Tnformation and
Broadcasting with cftect from the 31st August 1951,
unul further orders.

A. 5, BHATNAGAR, Under Sccy.
New Delhi, the 23rd November 1951

No. 2(12)-EP.II/48.—Shr{ P, N. Malhan, Assislant
Editor (Pamphlets) in the Publicalion. Division was
appointed as Assistant Editor (English Magazines) in
the same Division with effect from 24th August 1951
(forenoon).

New Delhi, the 26th November 1951

No. 9(3)-Pub/51.—Shri Jagan Nath Aczad, Assistant
Fditor (Urdu), Publications Division, was  granted

carned leave for 15 days with elfect (rom 1st Movember
1951.

No, 9(12)-Pub/61.—Shri G. Nanja Natln, I’hotographic
Otficer, Publications Division, is grantled carncd leave
for 30 days with eflect from 14th Novembor [4A1, wiih
permission to prelix the holiday on ifinh November
1951, to the leave.

B. 5. DASARATITY, Under Secy.

—

MINISTRY OF WORKS, PRODUCTION AND SUPPLY
New Delhi, the 2131 November 1951

No. FY-15(22).—Mr. K. K. Nasta, an ofllccr of the
General Administrative  Reserve and lately General
Manager, Government Housing Factory, has becen ap-
pointed to offlciate as Officer on Special Duty, Machine
Tool Factory, with cflect from the 6th Novembor 18951.

D, 5. BENEGAL, Under Sccy,
New Delh, the 23rd November 1951

No. Adm.2(41)/51.—Shri P. V. V. Sarma, an officiallng
Superintendent in the Ministry of Works, Production
and Supply, has been appointed to officiata as
Assigtant Secretary in that Ministry, with eltect [rom
the 1st November 1951 until further ordars.

New Delhi, the 27th November 1051

No. Adm 2(42)/51.—In continuation of the Notifica-
tlon of the Ministry of Works, Produclion and Supply
No. Adm.2(38)/51, dated the 24th OQctober 1951, Shri
N B. Chatterji, officiating Deputy Sccretary, Ministry
of Works, Production and Supply, is granted an cxten-
sion of earned leave for thirty days. with cllect {rom the
25th November 1951, with permission to afllx to the
leave, Tuesday the 25th December 1851 which is a closed
holiday.

B. B. PAYMASTER, Dy. Secy.
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New Delhi, the 28th November 1951

No. E-III-20(4) /51.—On return from leave, Mr. M. N.
Roy. resumed charge of his dutles as Agsistant Director
of Supplies (Grade II) in the Directlorate General of
Supplies and Disposals, New Delhi, with cffect from the
forenoon of the 11th October 1951.

No. E-III-20(6)/51.—In continuation of the leave
ganctioned in this Ministry’s gazette notification
No. E-I11-20(6)/51, dated the 26th May 1951, Mr. K. C.
Khosla, Director of Supplies in the Directorate General
of Supplies and Disposals, New Delhi, has been granted
exlension of earned leave ex-India for 4 days, from the
16th September 1951 to the 189th September 1951.

K. P. MATHRANI, Dy. Secy.

MINISTRY OF LABOUR

IIRECTORATE GENERAL OF RESETTLEMENT AND
EMPLOYMENT

New Delhi, the 15th November 1951

No. 1tA-54(2).—Shri K. Ramachandran, Assistant
Direclor of Employment Exchanges in the Directorate-
Goneral of Resettlement and Employment, continued to
work at the headguarters of the Directorate-General
ol Reseltlemenl and Employment, from the 1st to 4th
November 1951, against the vacancy of a Deputy
Director of Employment FExchanges, Shrl Rama-
chandran was appointed at the hcadguarters In a
regular vacancy, with effcct from the 5th November
1951 pice Shri V. V. Nene transferred

New Delhi, the 16th November 1951

No. RXA-201.-—Shri P. V. Damodar was appointed
as Assistant Employment Officer at the Sub-Regional
Employment Exchange, Coimbatore, with effect from
the 6th November 1951,

No. RXA-483.—Shri Madan Gonal, District Employ-
. meni Officer. District Employment Exchange, Gurdas-
pur, has heen transferred. with effect from the 1st
November 1951, and posted in the same capaclty to the
Distriet Employment Exchange, Karnal, with effect
from ihe afternoon of 5th November 1851.

No. RXA-999.—Shrl A. P. Acharya was appointed as
Assistant Employment Officer at the Sub-Regional Em-
ployment Exchange, Surat, with elfect from the 12th
November 1951,

J. M. KITCHLU, Under Secy.

New Delhi, the 23rd November 1951

No. LWI42(15).—Afler avalling himself of leave on
average pay for one month and five days, Shri 5. R.
Deshpande, Director, Labour Bureau, resumed charge
of his post on the 20th November 1951. He was allowed
to Join at Delhi as a special case.

9. The un-cxpired portion of his leave is hereby
cancelled.

New Delhd, the 27th November 1951

No. M.G(44)51.—Shri Shco Dip Narayan. Assistan
Englneer, Coal Mines Labour Welfare Fund, was
granied carned leave for sixtcen days, with effect from
the 6th August 1951, with permission to preflx Sunday,
the 5th August 1951 to the leave.

No. M-48(24)51.—Shrl Gurbachan Singh Marwaha
was appointed as a temporary Junlor Inspector of
Mings in the Mineg Department for the perlod from the
Tth June to 24th July 1950 (inclusive).

P. N. SHARMA, Under Secy.

New Delhi, the 215t November 1951

No. §8.134(10).—Shri K. A. Joseph, Chief Accounts
Oflicer, Employces’ State Insurance Corporation was

granted leave on average pay for 1 month and 29 days

with effect from the 14th September 19561 and on the
expiry of the sald leave, his term of oflice of the Chietf
Accounts Officer in the Corporation has ended.

N. M. PATNAIK, Dy. Secy.

New Delhi, the 21st November 1951

No. LR-II-91(48).—Shree F. Jeeleebhoy, Member,
Labour Appellate Tribunal, Bombay Bench, was granted
ninety-three days' earned leave combined with leave
on half pay for twenty-six days, ex-India, with elfect
from the 6th June, 1951.

On return from leave Mr. Jeejeebhoy resumed charge
of his dutles as Member, Labour Appellate Tribunal,
Bombay, on the forenoon of the 3rd October 1951.

The Notificatlons of the Government of Indla in the
Ministry of Labour No. LR-91(48), dated the 2nd June
1951, and the 3rd September 1951, are hereby cancelled.

No. LR/II/14(281)-1—On transfer from Dhanbad,
Shri P. C. Ral, Concillation Officer (Central), assumed
charge of the office of the Assistant Labour Commis-
sioner (Central), New Delhl, on the forenoon of the
2nd November 1951.

No. LR/II/14(281)-H.—Shri P. C. Rai, Asslstant
Labour Commissioner (Central), New Delhi was grant-
cd earned leave for twenty six days with effect from
the 11th November 1950, with permission to prefix the

closed Holidays on the 9th and 10th November 1950 to
his leave.

No. LR/II/14(281)-IIL.—On return from leave, Shri
P. C. Ral, Assistant Labour Commissioner (Ceniral),
New Delhi was appointed as Conciliation Officer
(Central), Asansol. Ie assumed charge of the dutles
of the latter post on the forenoon of the 12th December
1950, This Ministry’s Notificatlon No. LR-14(281)-IV,
dated the 16th January, 1951 is hereby cancelled.

New Delhi, the 27th November 1951

No, LR-11/14(375)-I.—Shri R. Vengetesan, Concllia-
tlon Offcer (Central), Madras, was granted earned
leave for 40 days with effect from thc 25tk June 1951,

with permission to prefix Sunday *he 24th June 1951, to
hls leave.

No. LR-II/14(375)-I.—On transfer to = Madhurai.
Qhri R, Venkataegan assumed charge of the office of the
Concillation Officer (Central), Mndhural, with effect
from the 14th August 1961 (forenoon).

N. C. KUPPUSWAMI, Under Secy.

New Delht, the 27th November 1951

No. AL-1(10).—Shri R. L. Anand, Economic and
Statlstical Adviser to the Government of the Puniab and
Supervisor, Agricultural Labour Enquiry in that State,
relinquished charge of the offlce of the Supervisor, Agri-

cultural Labour Enquiry, Punjab on the afternoon of the
15th May 1951.

No. AL-1(12).—Shri L. N. Thacker, Secretary,
Planning Committee, Government of Saurashtra. and
Supervisor Agricultural Labour Enquiry In that State,
relinquished charge of the office of the Supervisor,

Agricultural Labour Enquiry Saurashtira, on she after-
noon of the 15th June 1951.

No. AL-1(17).—8hri S. N. Shukla, Labour Commig-
sioner, Government of Rajasthan and Supervisor Agri-
cultural Labour Enquiry In that State relinquished
charge of the Office of the Supervisor Agricultural

Labour Enquiry, Rajasthan on the afternoon of the 31st
May 1951.

No. AL-1(23).—Shri J. B. Trivedi, Statistician,
Department of Agriculture, Kutch, and Supervisor Agri-
cultural Labour Enquiry in that State, rellnquished
charge of the office of the Supervisor, Agricultural

%9351)1011[. Enquiry, Kuich on the afternoon of 30th June

TEJA SINGH SAHNI, Under Secy.






